PROFORMA FOR DECLARATION OF ASSETS
As On 31.03.2012
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1s situated

Name and details or Property
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mortgage, inheritance,gift or otherwise
with details of persons from whom
acquired.
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Movable property(valued above25,000/- of Rs)
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shares/Debentures

Name of Issuing Company

2

Nos.of shares

Life Insurance policy & others

Name of Issuing Company

1

Amount
2

TRUTT a9 9191 gifery

s I

2 sl fo:t_i M HTNl

72,780 / —dTb s fohe
25,000 / —difdd e .

2 RT3 B3 2,00,000 / =64y
Bank Deposites/ Securities & Investment
Name of Bank City Amount
1 - 2 3
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5.NSS
6. Others

1. In case where it 1s not possible to assess the value accurately the approximate value in relation to present condition

may be indicated.

Note- The expected declaration of assets 1s subject to Provisions of C.G. Civil Services (Conduct) Rules 1965.
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